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[English]

MR. SPEAKER : Mr. Mohan Singh, you
can continue your speech nextday.

We sshallnowtake up the private Members'
Business.

15.30hrs.

COMMITTEE ONPRIVATE MEM-
BERSBILLSAND RESOLUTIONS

Twenty Second Report
[ Translation)

SHRISHYAMBIHARIMISRA (Bilhaur):
Mr. Deputy speaker, Sir, | begto move:

“Thatthis House do agree with the Twenty
Secound Reportof Committee on Private Mem-
bers’ Bills and Resolutions presented to the
House onthe 28th Junly 1993".

[English]

MR.DEPUTY SPEAKER: The question
IS:

“Thatthis House do agree with the Twenty-
second Reportof Committee on Private Mem-
bers’ Bills and Resoluti ons presented to the
House onthe 28th July, 1993".

The motion was adopted.
1531 hrs.

SPECIALMARRIAGE (AMENDMENT

BILL)*
(Amendmentofsectiond)
[English]
SHRI SYED SHAHABUDDIN

(Kishanganj): Sir, | beg top move for leave to
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introduce a Bill further to amend the Special
Marriage Act, 1954,

MR. DEPUTY-SPEAKER: The question

“Thatleavebegrantedtointorducea
Billfurtherto amend the Special Mar-
riageAct, 1954."

The motionwas adopted.

SHRISYEDSHAHABUDDIN: | imrnc.iuce
the Bill.

15.31hrs

CONSTITUTION (SCHEDULED
CASTES)ORDER (AMENDMENT)BILL
{Amendmentofparagraph 3)

[English]

SHRI SYED SHAHABUDDIN:
(Kishanganij): Sir, | beg to move for leave to
introduce a bill further to amend the Consti-
tution (Scheduled Castes) Order, 1950.

The motion was adopted
MR. DEPUTY-SPEAKER: The ques-
tion is:

“That leave be granted tointroduce a
Bill further to amend the Constitution
(Scheduled Castes) Order, 1950."

The motion was adopted

SHRI SYED SHAHABUDDIN: | intro-
duce the Bill.

OLD AGE PENSION AND REHABILITA-
TION BILL.

15.32hrs

SHRI RAM NAIK (BOMBAY NORTH):
Sir, Ibegto move for leave tointroduce a Billto
provide for payment of pension and provision of
otherréhabilitation facilities to old persons.
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